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Supreme Court

Anil Lakhwani v. R Sriramkumar, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine
SC 3180

Balaji Jaiswal v. State of Chattisgarh, (K.V. Viswanathan and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 602

Balraj v. Sarjerao, (C.T. Ravikumar and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6156

Deepa Joshi v. Gaurav Joshi, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 597

Hamsaanandini Nanduri v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 3184

J&K Economic Reconstruction Agency v. Rash Builders India (P) Ltd., (P.S. Narasimha and Alok
Aradhe, JJ.), 2026 SCC OnLine SC 596

Jalim Singh v. Nand Kishore, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 594

Jane Kaushik v. State (NCT of Delhi), (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine
SC 595

Mahadevaswamy M S v. State of Karnataka, (Ahsanuddin Amanullah and Satish Chandra Sharma,
J1.), 2025 SCC OnLine SC 3183

Maria Martins v. Noel Zuzarte, (J. K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
600

Piaggio Vehicles (P) Ltd. v. State of U.P., (Vikram Nath and Prashant Kumar Mishra, 1J.), 2024 SCC
OnLine SC 6153

Piaggio Vehicles (P) Ltd. v. State of U.P., (Vikram Nath and Sanjay Karol, JJ.), 2025 SCC OnLine SC
3179

Pramod Shroff v. Mohan Singh Chopra, (Sanjay Karol and Augustine George Masih, 1J.), 2026 SCC
OnLine SC 598

Priyanka Sarkariya v. Union of India, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 605

Rahul Gupta v. Station House Officer, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 604

Ravi Kala v. Casablanca Estate, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC
OnLine SC 599

Rohit Dembiwal v. Tata Consultancy Services Ltd., (Vikram Nath and Satish Chandra Sharma, JJ.),
2024 SCC OnLine SC 6155

Rohit Dembiwal v. Tata Consultancy Services Ltd., (Vikram Nath and Satish Chandra Sharma, JJ.),
2024 SCC OnLine SC 6157

S. Valliammai v. S. Ramanathan, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
603

Shankar Mahto v. State of Bihar, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
606

State of Rajasthan v. Namonarayan Sharma, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC
OnLine SC 3182

Temple of Healing v. Union of India, (Sanjiv Khanna and Sanjay Kumar, JJ.), 2024 SCC OnLine SC
6158
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Venu Gopalakrishnan v. State of Kerala, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 601

Vineetha S v. Visakh Mohan, (Prashant Kumar Mishra and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 3181

Voluntary Arunachal Senaa v. State of Arunachal Pradesh, (Aniruddha Bose and Bela M. Trivedi,
JJ1.), 2024 SCC OnLine SC 6154

Allahabad High Court

A.H. Wheeler & Co. (P) Ltd. v. Union of India, (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026
SCC OnlLine All 2441

Abdul Mannan v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2026 SCC OnLine All
2199

Abdul Rab v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2313
Abdul Rahman v. Mohd. Shameem, (Saurabh Lavania, J.), 2026 SCC OnLine All 2366

Abdul Salam v. State of U.P., (Rajeev Misra, J.), 2026 SCC OnLine All 2291

Abhay v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 2180

Abhilash Singh v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 2416
Abhilasha Devi v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 2373

Achchhelal Bind v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
2321

Aditya Srivastava v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 2340

Ahsan v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 2309
Ajay Kumar Pal v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 2356
Ajay Kumar v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 2229

Akhilesh Kumar Sachan v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 2435

Akshay Kumar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 2211
Allied Associates v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 2452
Amar Bahadur Yadav v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 2286

Amardeep Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 2263
Anand Bhartiya v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2241

Anand Kumar Singh v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All
2218

Ananya v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 2341

Anees v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2244

Anil Arora v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 2351

Anil Kumar Maheshwariv. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 2296

Anil Kumar Tomar v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 2410

Anil Kumar v. State of U.P., (Rajesh Singh Chauhan and Zafeer Ahmad, JJ.), 2026 SCC OnLine All
2205
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Anil Prajapati v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-I1, JJ.), 2026 SCC OnLine All 2320
Anil Yadav v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 2231

Ankit Tiwari v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 2278

Ankit v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 2207

Ankur Singh Somvanshi v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 2275

Ansh Kuntal v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 2345

Anuj Pundir v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2323
Anushka v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 2339

Anvesha Chaudhary v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 2346

Anwar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 2215

Apartment Owners Assn. v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, 1J.), 2026
SCC OnLine All 2449

Apollo Supply Chain (P) Ltd. v. Deshraj Cable Industries, (Piyush Agrawal, J.), 2026 SCC OnLine
All 2184

Arun Sonkar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 2264
Ashad v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2290

Ashish Gupta v. Pushpa Gupta, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 2353
Ashish Vashishth v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 2179

Ashok Kumar Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2284

Astol Cleantech (P) Ltd. v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine
All 2463

Astol Cleantech (P) Ltd. v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine
All 2464

Atul Kumar Awasthi v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 2282
Atul Pandey v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 2219

Au Small Finance Bank Ltd. v. State of U.P., (Ajit Kumar and Indrajeet Shukla, JJ.), 2026 SCC
OnLine All 2409

Awadhraj v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 2405

Awdhesh Kumar Pandey v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 2194

Babita Tiwari v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 2376

Badshah Ahmad v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 2360

Balak Ram v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 2210
Balk Ram v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 2202

Bihari Lal Rai v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2314
Brajesh Kumar v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 2379

Brijbhan Rawat v. State of U.P., (Alok Mathur and Syed Qamar Hasan Rizvi, JJ.), 2026 SCC OnLine
All 2407

Brijesh Devi v. Union of India, (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 2411

Brijesh Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 2272
Calstar Steel Ltd. v. North Eastern Railway, (Piyush Agrawal, J.), 2026 SCC OnLine All 2185
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Canara Bank v. Shrimati Devi Ice & Cold Storage (P) Ltd., (Vikas Budhwar, J.), 2026 SCC OnLine
All 2448

Chhota v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2322
Dashrath Singh v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 2403

Deenanath Tiwari v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
2325

Deepak Kumar Singh v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 2369
Deepak Raj v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2327
Deepak v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2294
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Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 1186

Gutz Feel Film Production LLP v. Eros International Media Ltd., (Ashish Kalia, Member (Judicial)
and Sanjiv Dutt, Member (Technical)), 2026 SCC OnLine NCLT 1181

IFCI Ltd. v. VBC Industries Ltd., (Kishore Vemulapalli, Member (Judicial) and Sanjay Puri, Member
(Technical)), 2026 SCC OnLine NCLT 1185

Kopran Laboratories Ltd., In re, (Shammi Khan, Member (Judicial) and Charanjeet Singh Gulati,
Member (Technical)), 2026 SCC OnLine NCLT 1177

Lloyd Rockfibres Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Atul
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 1192
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Vijay Mundra v. Chhaya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta,
Member (Technical)), 2026 SCC OnLine NCLT 1188

Webmob Software Solutions (P) Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member
(Judicial) and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 1178

National Company Law Appellate Tribunal

Adani Harbour Services Ltd., In re, (Chitra Hankare, Member (Judicial) and Velamur G. Venkata
Chalapathy, Member (Technical)), 2026 SCC OnLine NCLAT 353

Awadhesh Narain Tiwari v. Janaseva Sahakari Bank (Borivalli) Ltd., (Shammi Khan, Member
(Judicial) and Sanjeev Sharma, Member (Technical)), 2026 SCC OnLine NCLAT 352
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Sharma, Member (T)), 2026 SCC OnLine NCLAT 358
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Central Rules

Reserve Bank of India (Commercial Banks - Cash Reserve Ratio and Statutory Liquidity Ratio)
Amendment Directions, 2026

Reserve Bank of India (Rural Co-operative Banks - Cash Reserve Ratio and Statutory Liquidity Ratio)
Amendment Directions, 2026

Reserve Bank of India (Small Finance Banks - Cash Reserve Ratio and Statutory Liquidity Ratio)
Amendment Directions, 2026

Reserve Bank of India (Payments Banks - Cash Reserve Ratio and Statutory Liquidity Ratio)
Amendment Directions, 2026

Reserve Bank of India (Regional Rural Banks - Cash Reserve Ratio and Statutory Liquidity Ratio)
Amendment Directions, 2026

Reserve Bank of India (Local Area Banks - Cash Reserve Ratio and Statutory Liquidity Ratio)
Amendment Directions, 2026

Reserve Bank of India (Urban Co-operative Banks - Cash Reserve Ratio and Statutory Liquidity
Ratio) Amendment Directions, 2026

Securities and Exchange Board of India (Intermediaries) (Amendment) Regulations, 2026 [Preamble]
Securities and Exchange Board of India (Intermediaries) (Amendment) Regulations, 2026 [Regulation

1]

Securities and Exchange Board of India (Intermediaries) (Amendment) Regulations, 2026 [Regulation
2]

Securities and Exchange Board of India (Intermediaries) (Amendment) Regulations, 2026 [Regulation
3]

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer
Recruitment Rules, 2025 [Preamble]

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer
Recruitment Rules, 2025 [Rule 1. Short title and commencement]

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer
Recruitment Rules, 2025 [Rule 2. Number of post, classification and level in the pay matrix]

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer
Recruitment Rules, 2025 [Rule 3. Method of recruitment, age-limit, qualifications, etc]

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer
Recruitment Rules, 2025 [Rule 4. Disqualification]

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer
Recruitment Rules, 2025 [Rule 5. Power to relax]

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer
Recruitment Rules, 2025 [Rule 6. Saving]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003388010

- 40 -

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer
Recruitment Rules, 2025 [Schedule]

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Preamble]

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 1. Short title and
commencement]

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 2. Number of
post, classification and level in pay matrix]

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 3. Method of
recruitment, age-limit, qualifications, etc]

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 4.
Disqualification]

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 5. Power to relax]

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 6. Saving]

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Schedule]

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment
Rules, 2025 [Preamble]

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment
Rules, 2025 [Rule 1. Short title and commencement]

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment
Rules, 2025 [Rule 2. Number of posts, classification and level in pay matrix]

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment
Rules, 2025 [Rule 3. Method of recruitment, age-limit, qualifications, etc]

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment
Rules, 2025 [Rule 4. Disqualification]

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment
Rules, 2025 [Rule 5. Power to relax]

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment
Rules, 2025 [Rule 6. Saving]

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment
Rules, 2025 [Schedule]

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post,
Recruitment Rules, 2026 [Preamble]

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post,
Recruitment Rules, 2026 [Rule 1. Short title and commencement]
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National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post,
Recruitment Rules, 2026 [Rule 2. Number of posts, classification and level in pay matrix]

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post,
Recruitment Rules, 2026 [Rule 3. Method of recruitment, age-limit, qualifications, etc]

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post,
Recruitment Rules, 2026 [Rule 4. Disqualification]

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post,
Recruitment Rules, 2026 [Rule 5. Power to relax]

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post,
Recruitment Rules, 2026 [Rule 6. Saving]

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post,
Recruitment Rules, 2026 [Schedule]

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post
Recruitment Rules, 2026 [Preamble]

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post
Recruitment Rules, 2026 [Rule 1. Short title and commencement]

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post
Recruitment Rules, 2026 [Rule 2. Number of posts, classification and level in pay matrix]

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post
Recruitment Rules, 2026 [Rule 3. Method of recruitment, age-limit, qualifications, etc]

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post
Recruitment Rules, 2026 [Rule 4. Disqualification]

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post
Recruitment Rules, 2026 [Rule 5. Power to relax]

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post
Recruitment Rules, 2026 [Rule 6. Saving]

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post
Recruitment Rules, 2026 [Schedule]

Central Notifications
Ministry of Finance [38/2026-Cust (NT)]

Ministry of Agriculture [Ministry of Agriculture and Farmers Welfare, Department of Agriculture and
Farmers Welfare, Economics, Statistics and Evaluation Division, Assistant Library and
Information Officer Recruitment Rules, 2025 Noti. No. G.S.R. 83]

Ministry of Coal [Amendment in Mines and Minerals (Development and Regulation) Act, 1957 Noti.
No. G.S.R. 64(E)]

Ministry of Commerce and Industry [Draft-Indian Boiler Regulations, 2026 Noti. No. G.S.R. 31(E)]
Ministry of Commerce and Industry [Noti. No. G.S.R. 86]

Ministry of Commerce and Industry [Notification No. 55/2025-26 [Amendment in Foreign Trade
Policy, 2023]]

Ministry of Commerce and Industry [Public Notice No. 44/2025-26 [Modalities for export of Wheat
Flour and related products]]
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Ministry of Communications and Information Technology [Notification of revised TEC standards for
Generic Requirements Noti. No. S.0. 367(E)]

Ministry of Consumer Affairs [National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and
Chief Designer Recruitment Rules, 2025 Noti. No. G.S.R. 85]

Ministry of Consumer Affairs [National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol
Technology), Group ‘A’ Post, Recruitment Rules, 2026 Noti. No. G.S.R. 87]

Ministry of Consumer Affairs [National Sugar Institute, Kanpur, Technical Officer (Instrument
Engineering), Group ‘A’ Post Recruitment Rules, 2026 Noti. No. G.S.R. 88]

Ministry of Health and Family Welfare [F. No. REG-11013/1/2026-Regulation-FSSAI(1)]

Ministry of Health and Family Welfare [Draft-New Drugs and Clinical Trials (...... Amendment)
Rules, 2025 Noti. No. G.S.R. 45(E)]

Ministry of Health and Family Welfare [Draft-Drugs (......Amendment) Rules, 2026 Noti. No. G.S.R.
52(E)]

Ministry of Health and Family Welfare [Draft-Drugs (...... Amendment) Rules, 2025 Noti. No. G.S.R.
S3(B)]

Ministry of Health and Family Welfare [Draft-Drugs (...... Amendment) Rules, 2025 Noti. No. G.S.R.
S4(E)]

Ministry of Health and Family Welfare [Ministry of Health and Family Welfare, Kalawati Saran

Children&apos;s Hospital, New Delhi, Senior Operation Theatre Technician (Group ‘C’ Post)
Recruitment Rules, 2026 Noti. No. G.S.R. 84]

Ministry of Law and Justice [Enforcement of Constitution (One Hundred and Sixth Amendment) Act,
2023 Noti. No. S.0. 1922(E)]

Ministry of Shipping [Noti. No. G.S.R. 89]
Ministry of Shipping [Noti. No. G.S.R. 90]

Ministry of Statistics and Programme Implementation [Reconstitution of Monitoring Committee of
North East States F. No. 240/ZO0/NEZ/MCM/DES/2022-23]

Reserve Bank of India [RB1/2025-26/197]

Reserve Bank of India [RBI/2025-26/198)]

Reserve Bank of India [RBI/2025-26/199]

Reserve Bank of India [RBI/2025-26/200]

Reserve Bank of India [RB1/2025-26/201]

Reserve Bank of India [RB1/2025-26/202]

Reserve Bank of India [RB1/2025-26/203]

Reserve Bank of India [Press Release: 2025-2026/1984]
Securities and Exchange Board of India

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/300 [Securities and Exchange
Board of India (Intermediaries) (Amendment) Regulations, 2026]]

State Rules

Himachal Pradesh Transport Services of the State Transport Undertaking Scheme, 2025

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Preamble]
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Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 1. Short title and
commencement]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 10. Amendment of Rule 26]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 11. Amendment of Rule 27]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 12. Amendment of Rule 34]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 13. Amendment of Rule 57]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 14. Amendment of FOURTH
SCHEDULE]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 2. Amendment of Rule 2]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 3. Amendment of Rule 7]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 4. Amendment of Rule 10]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 5. Amendment of Rule 15]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 6. Amendment of Rule 17]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 7. Amendment of Rule 19]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 8. Amendment of Rule 23]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 9. Substitution of Rule 25]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Ninth Amendment Rules, 2026 [Preamble]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Ninth Amendment Rules, 2026 [Rule 1. Short title and
commencement |

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Ninth Amendment Rules, 2026 [Rule 2. Amendment of Rule 16]

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Ninth Amendment Rules, 2026 [Rule 3. Amendment of Rule 79]

Himachal Pradesh Town and Country Planning (Amendment) Rules, 2026 [Preamble]
Himachal Pradesh Town and Country Planning (Amendment) Rules, 2026 [Rule 1. Short title]

Himachal Pradesh Town and Country Planning (Amendment) Rules, 2026 [Rule 2. Amendment in
Rule 16]

Karnataka Inland Vessel Rules, 2025 [Preamble]
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Karnataka Inland Vessel Rules, 2025 [Rule 1. Title and commencement]
Karnataka Inland Vessel Rules, 2025 [Rule 10. Certificate of Survey]

Karnataka Inland Vessel Rules, 2025 [Rule 100.
Karnataka Inland Vessel Rules, 2025 [Rule 101]
Karnataka Inland Vessel Rules, 2025 [Rule 102.

Karnataka Inland Vessel Rules, 2025 [Rule 103.
Mechanised Boats]

Karnataka Inland Vessel Rules, 2025 [Rule 104.
Karnataka Inland Vessel Rules, 2025 [Rule 105.
Karnataka Inland Vessel Rules, 2025 [Rule 106.
Karnataka Inland Vessel Rules, 2025 [Rule 107.
Karnataka Inland Vessel Rules, 2025 [Rule 108.

Karnataka Inland Vessel Rules, 2025 [Rule 109.
"Non Mechanised Boat]

Manning, Certification and Competence]

Definitions]
Registration of Cargo and Passenger "Non-

Application for Registration]

Transfer of Ownership of Boat]

Cancellation of Registration]

Load Line and Other markings to be marked]
Application for Survey of "Non-Mechanised Boat]
Conditions for issuance of Certificate of Survey for

Karnataka Inland Vessel Rules, 2025 [Rule 11. Compliance requirements of the Inland Vessel rules]

Karnataka Inland Vessel Rules, 2025 [Rule 110.
Boat]

Karnataka Inland Vessel Rules, 2025 [Rule 111.

Karnataka Inland Vessel Rules, 2025 [Rule 112.
Endorsement of Mortgage]

Karnataka Inland Vessel Rules, 2025 [Rule 113.
Certificate of Survey]

Karnataka Inland Vessel Rules, 2025 [Rule 114.
to be produced on demand]

Karnataka Inland Vessel Rules, 2025 [Rule 115.
Karnataka Inland Vessel Rules, 2025 [Rule 116.

Karnataka Inland Vessel Rules, 2025 [Rule 117.
Mechanised Boat]

Karnataka Inland Vessel Rules, 2025 [Rule 118.
Karnataka Inland Vessel Rules, 2025 [Rule 119.

Issue of Certificate of Survey to a "Non-Mechanised

Duration of Certificate of Registration]
Certificate of Registration is Transferable and

Application for renewal of "Non-Mechanised Boat"
Certificate of Registration and Certificate of Survey

Boat without certificate of Registration]
Re-survey]
A Qualified GP Rating to be in charge of "Non-

Revocation of Certificate of Registration]
Duplicate Certificate of Registration]

Karnataka Inland Vessel Rules, 2025 [Rule 12. Effect of Certificate of survey]

Karnataka Inland Vessel Rules, 2025 [Rule 120.

Karnataka Inland Vessel Rules, 2025 [Rule 121.
Wreckage]

Karnataka Inland Vessel Rules, 2025 [Rule 122.
Boat]

Karnataka Inland Vessel Rules, 2025 [Rule 123.

Karnataka Inland Vessel Rules, 2025 [Rule 124.
"Non-Mechanized Boat"/Manning Rules]

Karnataka Inland Vessel Rules, 2025 [Rule 125.

Karnataka Inland Vessel Rules, 2025 [Rule 126.
Mechanised Boat]

Limits of Loading]
Action to be taken in case of an accident or

Pumping out of bilge water From Non-Mechanised

Measurement of non-mechanised Boat]
Requirement of Manning for Cargo and Passenger

Eligibility criteria for GP rating]
Responsibility of a person in charge of a "Non-
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Karnataka Inland Vessel Rules, 2025 [Rule 127.
Karnataka Inland Vessel Rules, 2025 [Rule 128.
Karnataka Inland Vessel Rules, 2025 [Rule 129.
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Compulsion to Carry Passengers]
Lost Property]
Power to refuse admission of Passengers]

Karnataka Inland Vessel Rules, 2025 [Rule 13. Suspension or Cancellation of Certificate of survey]

Karnataka Inland Vessel Rules, 2025 [Rule 130.

Karnataka Inland Vessel Rules, 2025 [Rule 131
detention etc]

Karnataka Inland Vessel Rules, 2025 [Rule 132.
Karnataka Inland Vessel Rules, 2025 [Rule 133.
Karnataka Inland Vessel Rules, 2025 [Rule 134.
Karnataka Inland Vessel Rules, 2025 [Rule 135.
Karnataka Inland Vessel Rules, 2025 [Rule 136.
Karnataka Inland Vessel Rules, 2025 [Rule 137.
Karnataka Inland Vessel Rules, 2025 [Rule 138.
Karnataka Inland Vessel Rules, 2025 [Rule 139.

Conduct of Passenger]

. Fees, Fines, Charges, Penalties and Rules for

Inspection of Boats]

Register of Boats and Data base to maintain]
Boats to be kept ready for relief work]
Breach of rules]

Rash navigation and stacking of timber]
Mis-conduct of passengers]

Power to arrest]

Assessment of damage]

Karnataka Inland Vessel Rules, 2025 [Rule 14. Official Logbook]

Karnataka Inland Vessel Rules, 2025 [Rule 140.

Karnataka Inland Vessel Rules, 2025 [Rule 141

Dissemination of weather information]

. Operation of Boat ghats or Boat Terminals]
Karnataka Inland Vessel Rules, 2025 [Rule 142.
Karnataka Inland Vessel Rules, 2025 [Rule 143.
Karnataka Inland Vessel Rules, 2025 [Rule 144.
Karnataka Inland Vessel Rules, 2025 [Rule 145.
Karnataka Inland Vessel Rules, 2025 [Rule 146.
Karnataka Inland Vessel Rules, 2025 [Rule 147.

Use of Boats in case of State Emergencies]
Insurance]

State Government approved routes]

Prevention and Containment of Pollution]
Transition from Manjhi or Tindals to GP rating]
Integration of Existing boats to follow Latest rules.

All of the existing non-Mechanised boats shall]

Karnataka Inland Vessel Rules, 2025 [Rule 148.
Karnataka Inland Vessel Rules, 2025 [Rule 149.

Welfare Fund or Subsidies]
Training to the Pilotage]

Karnataka Inland Vessel Rules, 2025 [Rule 15. Inland Vessel State Inspection]

Karnataka Inland Vessel Rules, 2025 [Rule 150.
Karnataka Inland Vessel Rules, 2025 [Rule 151.
Karnataka Inland Vessel Rules, 2025 [Rule 152.
Karnataka Inland Vessel Rules, 2025 [Rule 153.
Karnataka Inland Vessel Rules, 2025 [Rule 154.
Karnataka Inland Vessel Rules, 2025 [Rule 155.
Karnataka Inland Vessel Rules, 2025 [Rule 156.

Provisional Certificate]

Wreck and Casualty]|

Inquiry]

Fees and Additional Fees]
Grievances]

Committee to tackle problems]
Repeal and savings]

Karnataka Inland Vessel Rules, 2025 [Rule 16. Application for registration]|
Karnataka Inland Vessel Rules, 2025 [Rule 17. Places of Registry]

Karnataka Inland Vessel Rules, 2025 [Rule 18. Registering Authority]

Karnataka Inland Vessel Rules, 2025 [Rule 19. Registration and Fees for Registration]
Karnataka Inland Vessel Rules, 2025 [Rule 2. Application and scope]
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Karnataka Inland Vessel Rules, 2025 [Rule 20.
Karnataka Inland Vessel Rules, 2025 [Rule 21.
Karnataka Inland Vessel Rules, 2025 [Rule 22.
Karnataka Inland Vessel Rules, 2025 [Rule 23.
Karnataka Inland Vessel Rules, 2025 [Rule 24.
Karnataka Inland Vessel Rules, 2025 [Rule 25.

Karnataka Inland Vessel Rules, 2025 [Rule 26.
share]

Karnataka Inland Vessel Rules, 2025 [Rule 27.
Karnataka Inland Vessel Rules, 2025 [Rule 28.
Karnataka Inland Vessel Rules, 2025 [Rule 29.
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Marking of Inland Vessel]

Book of Registration]

Registration of modifications or alterations]
Suspension of certificate of registration]|

Cancellation of Certificate of Registration]

Duplicate Certificate of Registration]

Mortgage of Mechanically Propelled Inland Vessel or

Scope]
Category of Inland Vessels]
Minimum Manning]

Karnataka Inland Vessel Rules, 2025 [Rule 3. Definitions]

Karnataka Inland Vessel Rules, 2025 [Rule 30.
Karnataka Inland Vessel Rules, 2025 [Rule 31.

Karnataka Inland Vessel Rules, 2025 [Rule 32.
of Service and Reporting]

Karnataka Inland Vessel Rules, 2025 [Rule 33.

Karnataka Inland Vessel Rules, 2025 [Rule 34.
and Engine Crew]

Karnataka Inland Vessel Rules, 2025 [Rule 35.
Category Vessels]

Karnataka Inland Vessel Rules, 2025 [Rule 36.
Competency]

Karnataka Inland Vessel Rules, 2025 [Rule 37.
Karnataka Inland Vessel Rules, 2025 [Rule 38.
Karnataka Inland Vessel Rules, 2025 [Rule 39.

Appointment of Examiners and Examination]
Training and Training Institute]
Issuance of Certificate of Competency and Certificate

Examination and Application for Examination]|
New Induction and Rationalization of existing Deck

Endorsement of Certificate of Competency for Special
Suspension and Cancellation of Certificate of

Conduct of Holder of Certificate of Competency]
Issuance of Seaman's Identification Record Book]
Additional requirements]

Karnataka Inland Vessel Rules, 2025 [Rule 4. Appointment of Designated Authority]

Karnataka Inland Vessel Rules, 2025 [Rule 40]
Karnataka Inland Vessel Rules, 2025 [Rule 41.
Karnataka Inland Vessel Rules, 2025 [Rule 42.
Karnataka Inland Vessel Rules, 2025 [Rule 43.
Karnataka Inland Vessel Rules, 2025 [Rule 44.

Karnataka Inland Vessel Rules, 2025 [Rule 45.
Vessels]

Karnataka Inland Vessel Rules, 2025 [Rule 46.
Zone-1]

Karnataka Inland Vessel Rules, 2025 [Rule 47.
Zone-2 and Zone-3]

Karnataka Inland Vessel Rules, 2025 [Rule 48.

Karnataka Inland Vessel Rules, 2025 [Rule 49.
Applications etc]

Safety Navigation, and compliance of procedure]
Exemption of Inland Vessel]

Navigation safety with caution]

Signals and Equipment's]

Precautions and limitations of Mechanically Propelled

Equipments of Mechanically Propelled Vessels in
Equipments of Mechanically Propelled Vessels in

Send a Signal to indicate the danger or distress]
Surveyors to Inspect Navigation aids, Lifesaving
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Karnataka Inland Vessel Rules, 2025 [Rule 5]

Karnataka Inland Vessel Rules, 2025 [Rule 50. Authorised officer under Inland Vessels (National
River, Traffic and Navigation System) Rules, 2025]

Karnataka Inland Vessel Rules, 2025 [Rule 51. Inspection and Survey to Prevent Containment of
Pollution]

Karnataka Inland Vessel Rules, 2025 [Rule 52. Certificate of Compliance of Prevention and
Containment of Pollution]

Karnataka Inland Vessel Rules, 2025 [Rule 53. Installation and Maintenance of Equipment's]

Karnataka Inland Vessel Rules, 2025 [Rule 54. Appointment of recognised Organisations and
empanel officer]

Karnataka Inland Vessel Rules, 2025 [Rule 55. Information of accidental spill of Pollutants]

Karnataka Inland Vessel Rules, 2025 [Rule 56. Mitigating effects of Pollution]

Karnataka Inland Vessel Rules, 2025 [Rule 57. Designation of Ecologically Sensitive Areas]

Karnataka Inland Vessel Rules, 2025 [Rule 58. Non-Compliance of Procedure]

Karnataka Inland Vessel Rules, 2025 [Rule 59. After Surveys no Change or Modification of
Equipment's]

Karnataka Inland Vessel Rules, 2025 [Rule 6. Intends and operated]

Karnataka Inland Vessel Rules, 2025 [Rule 60. Report to Designated Authority about Accident]

Karnataka Inland Vessel Rules, 2025 [Rule 61. Investigation to determine detailed Survey]

Karnataka Inland Vessel Rules, 2025 [Rule 62. Norms to operate Mechanically Propelled Vessels]

Karnataka Inland Vessel Rules, 2025 [Rule 63. Duration of Inspection and Survey]

Karnataka Inland Vessel Rules, 2025 [Rule 64. Detention Officer]

Karnataka Inland Vessel Rules, 2025 [Rule 65. Terminals and Reception Facilities]

Karnataka Inland Vessel Rules, 2025 [Rule 66. Record of receipt of the waste]

Karnataka Inland Vessel Rules, 2025 [Rule 67. Emergency Management]

Karnataka Inland Vessel Rules, 2025 [Rule 68. Assistance of the Navy coast guard etc]

Karnataka Inland Vessel Rules, 2025 [Rule 69. Report by Mechanically Propelled inland Vessel
acting Voluntarily]

Karnataka Inland Vessel Rules, 2025 [Rule 7. Alterations or modifications of mechanically propelled
inland vessel]

Karnataka Inland Vessel Rules, 2025 [Rule 70. Disburse all basis amenities by the Emergency
Management Team]

Karnataka Inland Vessel Rules, 2025 [Rule 71. Report by Emergency Management Team]

Karnataka Inland Vessel Rules, 2025 [Rule 72]

Karnataka Inland Vessel Rules, 2025 [Rule 73. Insurance]

Karnataka Inland Vessel Rules, 2025 [Rule 74. Effective Implementation of rules]

Karnataka Inland Vessel Rules, 2025 [Rule 75. Procedure for Wrecked, Stranded or in distress Vessel]
Karnataka Inland Vessel Rules, 2025 [Rule 76. Duties of receiver of the Wrecks]

Karnataka Inland Vessel Rules, 2025 [Rule 77. Record by the receiver of Wrecks]

Karnataka Inland Vessel Rules, 2025 [Rule 78. Formation of panel of valuers]

Karnataka Inland Vessel Rules, 2025 [Rule 79. Liability of Claims]
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Karnataka Inland Vessel Rules, 2025 [Rule 8. Designing and constructing mechanically propelled
inland vessels]

Karnataka Inland Vessel Rules, 2025 [Rule 80. Unclaimed Fund]

Karnataka Inland Vessel Rules, 2025 [Rule 81. Mechanically Propelled Vessels shall not used for
Voyage without Valid Insurance]

Karnataka Inland Vessel Rules, 2025 [Rule 82. Fine for Non-compliance]

Karnataka Inland Vessel Rules, 2025 [Rule 83]

Karnataka Inland Vessel Rules, 2025 [Rule 84. Inquiry into Casualty, Accident or Wreck]
Karnataka Inland Vessel Rules, 2025 [Rule 85. Empanelment of Assessors]

Karnataka Inland Vessel Rules, 2025 [Rule 86. Information to the officer In-charge of nearest Police
Station]

Karnataka Inland Vessel Rules, 2025 [Rule 87. Appointment of an Assessor]
Karnataka Inland Vessel Rules, 2025 [Rule 88. Assistance of Assessor]
Karnataka Inland Vessel Rules, 2025 [Rule 89. Publication of Report]

Karnataka Inland Vessel Rules, 2025 [Rule 9. Procedure for Survey of inland vessels and Certificate
of Survey]

Karnataka Inland Vessel Rules, 2025 [Rule 90. Identification of Mechanically Propelled Inland
Vessels as Specified Category]

Karnataka Inland Vessel Rules, 2025 [Rule 93. Requirement for Construction of Special Vessels]
Karnataka Inland Vessel Rules, 2025 [Rule 94. Survey of Special Category Vessels]

Karnataka Inland Vessel Rules, 2025 [Rule 95. Issue Specific requirements by the Designated
Authority]

Karnataka Inland Vessel Rules, 2025 [Rule 96. General]
Karnataka Inland Vessel Rules, 2025 [Rule 97. Design and Construction]
Karnataka Inland Vessel Rules, 2025 [Rule 98. Registration]
Karnataka Inland Vessel Rules, 2025 [Rule 99. Survey]
Karnataka Inland Vessel Rules, 2025 [Schedule 1]
Karnataka Inland Vessel Rules, 2025 [Schedule 10]
Karnataka Inland Vessel Rules, 2025 [Schedule 11]
Karnataka Inland Vessel Rules, 2025 [Schedule 12]
Karnataka Inland Vessel Rules, 2025 [Schedule 13]
Karnataka Inland Vessel Rules, 2025 [Schedule 14]
Karnataka Inland Vessel Rules, 2025 [Schedule 15]
Karnataka Inland Vessel Rules, 2025 [Schedule 16]
Karnataka Inland Vessel Rules, 2025 [Schedule 2]
Karnataka Inland Vessel Rules, 2025 [Schedule 3]
Karnataka Inland Vessel Rules, 2025 [Schedule 4]
Karnataka Inland Vessel Rules, 2025 [Schedule 5]
Karnataka Inland Vessel Rules, 2025 [Schedule 6]
Karnataka Inland Vessel Rules, 2025 [Schedule 7]
Karnataka Inland Vessel Rules, 2025 [Schedule 8]
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Karnataka Inland Vessel Rules, 2025 [Schedule 9]
Karnataka Goods and Services Tax (Amendment) Rules, 2026 [Preamble]

Karnataka Goods and Services Tax (Amendment) Rules, 2026 [Rule 1. Short title and
commencement]

Karnataka Goods and Services Tax (Amendment) Rules, 2026 [Rule 2. Insertion of new Rule 31-D]
Karnataka Goods and Services Tax (Amendment) Rules, 2026 [Rule 3. Amendment of Rule 86-B]
Mabharashtra Audio-Video Electronic Means Rules, 2026 [Preamble]

Maharashtra Audio-Video Electronic Means Rules, 2026 [Rule 1. Short title and commencement]
Maharashtra Audio-Video Electronic Means Rules, 2026 [Rule 2. Definitions]

Mabharashtra Audio-Video Electronic Means Rules, 2026 [Rule 3. The audio-video electronic means
shall includes the following, namely]

Maharashtra Audio-Video Electronic Means Rules, 2026 [Rule 4]
Mabharashtra Audio-Video Electronic Means Rules, 2026 [Rule 5]
Mabharashtra Audio-Video Electronic Means Rules, 2026 [Rule 6]
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Preamble]

Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 1. Short title, application
and commencement]

Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 2. Definitions]
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 3]
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 4]
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 5]
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 6]
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 7]
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 8]

Punjab Civil Services (General and Common Conditions of Service) (Amendment) Rules, 2026
[Preamble]

Punjab Civil Services (General and Common Conditions of Service) (Amendment) Rules, 2026 [Rule
1]

Punjab Civil Services (General and Common Conditions of Service) (Amendment) Rules, 2026 [Rule
2]

Uttaranchal Tourism Development Fund [Preamble]

Uttaranchal Tourism Development Fund [Rule 1. Short Title, Commencement and Extent]

Uttaranchal Tourism Development Fund [Rule 2. Definitions]

Uttaranchal Tourism Development Fund [Rule 3. Objects of the Fund]

Uttaranchal Tourism Development Fund [Rule 4. Sources of the Fund]

Uttaranchal Tourism Development Fund [Rule 5. Management and Administration of the Fund]

Uttaranchal Tourism Development Fund [Rule 6. Accounts and Audit]

Uttaranchal Tourism Development Fund [Rule 7. Annual Report]

Uttaranchal Tourism Development Fund [Rule 8. Miscellaneous]
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